Annexure - 7

Name of the corporate debtor: Vishal Structurals Private Limited

Date of commencement of CIRP: 12.03.2025

List of creditors as on: 08/09/2025

List of operational creditors (Government dues)

(Amount in Rs)

Sr. Details of Claimant Details of claim received Details of claim admitted Amount | Amount of |[Amount of Amount of Remarks, if any
No. | Department |Governm| Date of Amount claimed Amount of claim | Nature of Amount Amount |Whether % of voting of any mutual | claim not claim under
ent receipt admitted claim covered by covered | related | sharein CoC, if | continge | dues, that admitted verification
security by party? applicable nt claim | may be set-off
interest guarantee
Employees State
1|Insurance 26.03.2025 66,95,525|Email sent for ad hoc calculations - NA Unsecured NA NIL NO NA NA NA NA 66,95,525|Under Verification
Corporation
Deputy
Commissioner of mail sent for seeking details of the
2|State Tax, 25.03.2025 11,93,48,491 appeal filed g NA Unsecured NA NIL NO NA NA NA NA 11,93,48,491|Under Verification
Maharashtra PP
(SGST)
We observe that you have filed your
claim Under Form C of Liquidation
Regulations. However, kindly note that
Vishal Structurals Private Limited is
3|Chhattisgarh VAT 24.03.2025 1,06,000|admitted into the Corporate Insolvency |NA Unsecured NA NIL NO NA NA NA NA 1,06,000|Under Verification
Resolution Process. Though, we are
considering your claim for verification.
However, you are requested to send the
claim in proper form.
Employees
4(Provident Fund 02.06.2025 3,25,54,327|Email sent for seeking clarification NA Unsecured NA NIL NO NA NA NA NA 3,25,54,327|Under Verification
Organisation
Excise and
Taxation Offi
axation BHicer 08.05.2025 81,35,236|under verification NA Unsecured  [NA NIL NO NA NA NA NA 81,35,236|Under Verification
cum Assessing
Authority, Hisar
16,68,39,579.00 16,68,39,579




